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GOVERNMENT OF INDIA
MINISTRY OF FINANCE
( DEPARTMENT OF REVENUE )

R AN |

NEW DELHI: THE 26th April, 1979.

NOTIFICATION
TINCOE TAX

\0's 2784 (F 4 N0, 404/22(TRO~WB)/79~ITCC): In pursuance of sub-clause
111; of clause (44) of Section 2 of the Income Tax Act, 1961(43 of
1961), the Central Government hereby authorises §/Shri
AR 1+ Raj Narain Ghosh .
Z2s Aals Duttao
Je Bidyut Kr. Bhattarcharjee.
4, Ashcoke Kiga. Raya
5. Parimal Chander Biswas
6, Sarat Kr. Ghoshe
7. Tulsidas Mukherjee.
8., C,D.Shuklay,
_g. U_P.!yagl.
104 Harekrishna Paul
17 NoDimUkherjeec
12. Sankar Narayan Guhaj
13. Ranajit Mondal. :
14, Bibhuti Bhushan Sarkar.
15, Suresh Cha. Roy.
-16+ Satish Ch. Roy,
17. Subrata Devy. : '
18, Veluthakkal Kesavan Nairl,
19. Janendra Kumar RoYe '
20, Rabindra Narayan.
21, Kalidas Chatterjewm.
22, Prabir Sengupta.
belng gazetted (fficers of the Central Government, to exercise the
powers of Tax Recovery Officers under the said Act.

Ze This Notlflcatlon shall come into force with effect from
the date 5/Shri 1, Raj Narain Ghosh '
. 26 AuL,Dutta,
Sa Bldyut Kr. Bhattacharjea,
4, Ashoke Kr, Roy..
8. Parimal Chandra. BlSUOS.
6. Sarat Kr. GhDSh.
7+ Tulsidas Mukherjee.
8. C,DeShukla,’
9, UjP'Tyagi.
10. Harekrishna Paul,
11, HabU,Mukherjee,
12+ Sankar Narayan Guha,

.Contd...o.Q/—



- 13. Rapajit Mondal,
14. Bibhuti Bhuahan Sarkar,
15. Suresh Ch.Roy,
- 16, Satish Chander Roy,
17+ Subrata Dey. _
18+ Veluthakkal Kesavan Nair.,
19, Janendra,Kumar.Roy.
20. Rabindra Narayan,
21+ Kalidas Chatterjee
22, Prabir Sengupta,

take cver charge as Tax Recovery foicersg ' - Sd/~

. {H.VENKATARAMAN) .
DEPUTY SECRETARY TO THE GOVERNMENT 0D INDIA,

The Manager,
Government of India Press,
New IDBlhi‘a

Copy forwarded tot=

1« All Directors of Inspection including DI{0&MS), New Delhi.

2+ The Director, IRS(DT), Staff College, Nagpur. - :

3« The Comptroller & Auditor General of India, New Dslhi,

4. The Accountant General, Usst Bengal, Calcutta, ,

5. The Chief Secretary, Government of lbest Bengal, Calcutta,

6o The Joint Secretary, & Legal Adviser, Ministry of Law, New Delhi.

7+ The Commissidoner of Income Taz, West Bengal I, Calcutta. “

8. Central Cell-DI(RS&P)}, New Delhi(2 copies) for issue &
distribution, '

9. Guard File,

-ISd/—

DEPUTY SECRETARY TO THE GOVERNMENT OF
" INDIA,
AUTHORISE FOR I1SSUE
"“—"-—‘—4-—----—-_.,
T
"."bUU} }’?{"\RAL}J\_@ +
( HeD+SHARFA ) ;
Asstt, Director of Inspectian{RS&P).
. “No.CC/ITCC/2683/695/RSP/79.
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